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 Sub : Repeal of the Certificate of Practice and Renewal Rules, 2014.

' r Ref: Our letter Bar Counedl of India:Din452/2014(Council), STBC(CIrINoO.
- agfzonq dated 13112014,

Sir

B o like o informn vou that Bar Council of Tndia vide resolution
No. 160/ 2014 dated 17.10.2014 had made rules namely Certificate of Practice
ahd Renewal Riles, 2014 which was published in the Gazette of Indin, These
rules were communicaled to all the State Bar Councils vide letters and
eireatlar mentioned in the above relerence with a request to implement the
SO,

The Council vide item No. 330/2014 reconsidered these rules once
agai - and modified the resolution No 10g/2014,

The Council has resolved o repeal the Bar Council of India Certilicate
of Practice and Renewal Rules, 2014 and accovdingly the rules namely
“Certifie:.ce of Practice and Renewal Rules, 20147 are no niove in existence,
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Bar Couneil ol Inch::_*;nn'l Tace of Practice (Verification) Rules, 2015". After

the new Rules are published and come into force; the Council shall send a
copy ol the smme to all the State Bar Councils.

e
a_,_---—‘_'-'-._ 3 I . I3

e !
{,{1. 11..- S" tﬂ.‘l
Sedreta vy

Yours si ncﬂ?*i_\-'.

Tna)



